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F. No. ADG(S)-5/A-12018/3/2025-DIT-S/2025-26 Date: 16.12.2025

OFFICE MEMORANDUM

Comments / suggestions of Stakeholders are invited in respect of the Draft Recruitment
Rules for the post of Assistant Director (Systems), Group ‘A’ (enclosed) in compliance of DoPT
OM No.AB-14017 /61/2008-Estt.(RR) dated 13.10.2015.

2. All stakeholders are requested to send their comments/suggestions, if any, to the email id:
id.systems.hg@incometax.gov.in within 30 days from the date of the issue of this communication.

Encl: As above -~ 3)\
(Awadhesh Singh Kushwaha)
Joint Director (Systems)



MINISTRY OF FINANCE
(Department of Revenue)
(CENTRAL BOARD OF DIRECT TAXES)
NOTIFICATION
New Delhi, the , 2025

G.S.R. - .—In exercise of the powers conferred by the proviso to Article 309 of the Constitution of India, and
in supersession of the Directorate of Income-tax (Systems) Joint Director (Systems), Deputy Director (Systems) and
Assistant Director (Systems) Recruitment Rules, 2001, except as respects things doneSor omitted to be done before
such supersession, the President hereby makes the following rules regulating the méthod of recruitment to the post
of Assistant Director (Systems) in the office of the Directorate of Income Tax (Systems), namely:—

Short title and commencement. — (1) These rules may be called the Directorate of Income-tax (Systems),
Assistant Director (Systems) Recruitment Rules, 2025. N

(2) They shall come into force on the date of their publicatién in the Official Gazette.

)

2. Application. — These rules shall apply to the posts specified in col/u)nn (1) of the Schedule annexed to these

rules.
3: Number of posts, classification, level i< the pay matrix or pay scale. — The number of posts, their
classification and level of pay in the pay matrix or pay scale attached thereto shall be as specified in columns
(2) to (4) of the said Schedule. .
S
4. Method of recruitment, age liﬁt and qualifi¢ations, etc. /— The method of recruitment, age limit,

qualifications and other

atters relating to the sai@&posts shall be as specified in columns (5) to (13) of the
aforesaid Schedule.

N4
\
5. Disqualification. - No person, - TR
(@) who has entered into or contracted a marriage with a person having a spouse living; or

~ who;,having a spouse living, has entered into or contracted a marriage, with any person,
shall be eligible for appointment to the said posts:

Provided that. the Central Government may, if satisfied that such marriage is permissible under the personal law
applicable to such person and the sther party to the marriage and that there are other grounds for so doing, exempt any

person from the operation of this

6. Power to relax. ere the Central Government is of the opinion that it is necessary or expedient so to do,
it may, by order, for reasons to be recorded in writing and in consultation with the Union Public Service
Commission, relax any of the provisions of these rules with respect to any class or category of persons.

7 Savings. — Nothing in these rules shall affect reservations, relaxations of age limits and other concessions
required to be provided for the Scheduled Castes, the Scheduled Tribes, Ex-serviceman and other special
categories of persons in accordance with the orders issued by the Central Government from time to time in this
regard.



SCHEDULE

Name of | Number of | Classification. | Level in | Whether Age limit for direct recruits
Post. Posts. the pay | Selection
matrix Post or Non-
or pay | selection
scale. Post
) 2 3) ) ) (6)
Assistant | 77* (2025) | General Level — | Selection. Not exceeding 35 years
Director * subject to | Central 10 in the Note 1: Relaxable for Government servants
(Systems) | variation Service pay upto years in accordance with the
dependent Group ‘A’ | matrix i ctions or orders issued by the Central
on workload | Gazetted (Rs. overnment.
(Non- 56100 - ote 2: The crucial date for determining the
Ministerial). 177500) ‘ ‘age limit shall be as advertised by the Union
Public Service Commission

7

Educational and other qualifications required for direct fecruits /

Whether age) and
educational
qlialifications
prescribed for direct
recruits will apply in
\case of promotees

Period of
Probation, if
any

Q) Yoccd 3 ®
; Age: No 1 Year for
direct recruits
Educational and

Computer Engineering, or (d) Computer Tﬁch__n_(_)logy, 9 (e) Information
Technology, or (f) Software Engineering, from a recognized university or
institute; and - -

minimum duration of\four (4)years in:

(a) Computer Science, or (b) Computer Science and Engineering, or (c)
Computer Engineering, or (d) Computer Technology, or (e) Information
Technology, or (f) Software Engineering from a recognized university or
institute; and

(ii) Three (3) Years post qualification experience in programming or
Information Systems or Information Technology.

OR

(C)(i) Master of Computer Applications (MCA) from recognized university

qualification: No

promotees.




or institute; and

(ii) Three (3) Years post qualification experience in programming or
Information Systems or Information Technology.

Note 1: Qualifications are relaxable at the discretion of the Union Public
Service Commission in case of candidates otherwise well qualified.

Note 2: The qualification(s) regarding experience is/are relaxable at the
discretion of the Union Public Service Commission in case of candidates
belonging to Scheduled Castes and Scheduled Tribes, if at any stage of
selection, the Union Public Service Commission is of the opinion that
sufficient number of candidates from these communities possessing the

reserved for them.

requisite experience are not likely to be available to fill up the posiA

2

Method of recruitment
whether by direct
recruitment or by
deputation/absorption  and
percentage of vacancies to be
filled by various methods

In case of recruitment t:ny‘{romotion or deputation or absorption, level in the pay
matrix from which promotion or deryation or absorption to be made

o 2

(10)

40% by promotion failing
which, by

failing  both,
recruitment.

60% by dir recruitment. -

KPﬁn—u?ﬁon: )

Data Processing Assistant Grade ‘B’ in level 7 in the pay matrix (Rs. 44900-142400)
with five years’ regular\service in the grade and having successfully completed the
mandafory_training of minimum two weeks in relevant functional requirement, as

.| spectified by the Directorate of Income Tax (Systems) from time to time.

N‘otg : Where juniors who have completed their qualifying / eligibility service are
being considered for promotion, their seniors would also be considered for promotion,

‘ provide9 they are not short of the requisite qualifying / eligibility service by more than

half of Such qualifying / eligibility service or two years, whichever is less, and have
successfully completed their probation period for promotion to the next higher grade
along with their juniors who have already completed such qualifying or eligibility
service.

Deputation (Including short- term contract):

Officers under Central Government or State Government or Union territories or
Autonomous Bodies or Public Sector Undertakings or Statutory Bodies or Recognised
Research Institutes or Universities or Semi-Government Organisations:

(2)(i) holding analogous posts on regular basis in the parent cadre or Department; or

(ii) with five years’ service in the grade rendered after appointment thereto on regular
basis in the Level 7 in the pay matrix of Rs. 44900 - 142400 or equivalent in the parent
cadre or department; and




(b) possessing the educational qualification and experience prescribed for direct
recruits under column 7.

Note 1 : The departmental officers in the feeder category who are in the direct line of
promotion will not be eligible for consideration for appointment on deputation.
Similarly, deputationists shall not be eligible for consideration for appointment by
promotion.

Note 2 : Period of deputation [including short-term contract] including period of
deputation [including short-term contract] in another ex-cadre post held immediately

preceding this appointment in the same or some

Note 3 : The maximum age limit for ap

contract] shall not be exceeding fi s%\
applications. S

er organizations or departments of
the Central Government shall ordinarily not exceed four years.

intment by deputation [including short-term
years as on the closing date of receipt of

w

7

)

If Departmental Promotion Committee (DPC) exists, what is its comyiﬁon

Circumstances in which
the Union Public Service

Commission is to be
consulted in making
A recruitment
(12) . (13)
S A

(i) Group ‘A’ Departmental

romotion Committée (for cor&idering promotion)
consisting of:

1. Chairman / Membeft, Union Public Service Commission~ Chairman

2. Member (Central Board of Direet Taxes) (in chw/gge of Directorate of Income Tax
(Systems)) — Member 3 S

3. Principal Director General-of Income Tax (Systems), Delhi / Director General of

Tax (Systems), Delhi - Member
< -
(i) Grefip ‘A’ Departmental Confirmation j:ommittee (for considering confirmation)

1°  Chairman (Central Boarci\of Direct Taxes) — Chairman

3. Principal Director Gerferal of Income Tax (Systems), Delhi / Director General of
Income Tax (Systenis), Delhi - Member

As per Instructions issued
by the Government from
time to time




